127 Demonstration

MR. DEPUTY CHAIRMAN: That
is all right,

SHRI BHUPESH GUPTA. Sir this
is preposterous and this is an extraordi-
nary thing. The Goevernment should
wait, But they would not wait.. On the
one hand, Sir, they want us to .liscuss
this and, on the other, they start shoot-
ing the workers. I demand, therefore,
that till the Parliameat discusses this
matter, the Ordinance should be kept in
abeyance;

MR, DEPUTY CHAIRMAN:
Dr. Sinha.
]

Yecs.

REFERENCE TO REPORTED SCAR-
CITY OF EDIBLE SALT IN BIHAR

DR. RAMKRIPAL SINHA (Bihar):
Sir, 1 should like to draw the atteniion
of this House and the Government with
regard to the scarcity of edible salt in
various States. There is a great short-
age of edible salt in Bihar, West Ben-
gal, Nagaland, Mizoram, Arunachal and
Purvanchal and that is because of the
bungling in the allotment of wagons.

(Interruptions.)

MR. DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, now please sit down
Dr. Sinha has taken the floor.

DR, RAMKRIPAL SINHA: There
is a great bungling in the allotment of
wagons, Out of a dozen merchants of
Bihar dealing in salt, only one merchant
could get the sanction for his wagons
which moved immediately. Later on,
none out of the recommended applicants
was allotted wagons. One gentleman
was allotted 150 wagons from Rajasthan
whose name was not recommended by
Bihar Government, There is still one
more case, I have received a telegram
from Mr. Bhikachand, Prsident of the
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Kutch Salt Manufacturers’ Association
allegging that 84 tonnes of salt is depo-
sited in Gandhidham area and they have
made 10 applications to the Railway
Board and the Railway Ministry for
allotment of wagons, 4600 metre gauge
and 6480 broad guage wagons but they
have been denied and this has created a
precarious situation and the price of
salt has increased to 150 and 200 paise
per kilo in the eastern States, particular-
ly in the interior. I would like that an

“inquiry in this scandle of allotment of

wagons to the salt manufacturers from
Bihar and Kutch be held and I would
also like to lay this telegram on the floor
of the House.

MR, DEPUTY CHAIRMAN: There
is no question of laying the telegram.
Yes, Mr. Rajnarain.
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MR. DEPUTY CHAIRMAN: Mr
Rajnarain, come to your subject matter.
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